
IN THE HIGH COURT OF JUDICATURE AT PATNA 
 

Miscellaneous Jurisdiction Case No.1256 of 2017 
IN 

 Miscellaneous Jurisdiction Case No. 3968 of 2016  
=========================================================== 
1. ARUN KUMAR SINHA,  S/O SHRI BRAHMADEO PRASAD,  R/O 

VILLAGE GOPALBAD, P.S. SARMERA, DISTRICT- NALANDA. 
2. AYODHYA PRASAD, S/O LATE HARI MAHTO, R/O VILLAGE RAITAR, 

P.S. GIRIYAK, DISTRICT- NALANDA. 
3. MUNNA KUMAR, S/O SHRI KAPIL RAM, R/O VILLAGE KURWAPAR, 
P.S. NAGARNOSA, DISTRICT- NALANDA. 

4. UMESH PRASAD S/O BANDHU MAHTO, R/O VILLAGE RAITAR, P.S. 
GIRIYAK, DISTRICT- NALANDA. 

5. SANJU KUMARI,  D/O SHRI HARISH PRASAD SINGH, R/O VILLAGE 
GHOSRAWAN, P.S. GIRIYAK, DITSRICT- NALANDA. 
6. CHHOTELAL CHOUDHARY,  S/O LATE SOHRAI CHOUDHARY,  R/O 

VILLAGE RAITAR, P.S. GIRIYAK, DISTRICT- NALANDA. 
7. BINOD KUMAR,  S/O SHRI SOHAN MAHTO,  R/O VILLAGE BHOJPUR, 

P.S. GIRIYAK, DISTRICT- NALANDA. 
8. ARUN KUMAR,  S/O LATE CHAMARI PRASAD,  R/O VILLAGE 
DOLACHAK, P.S.- GIRIYAK, DISTRICT- NALANDA. 

9. USHA SINHA, D/O ARUN KUMAR,  R/O VILLAGE DOLACHAK, P.S.-  
GIRIYAK, DISTRICT- NALANDA. 

10. RENU KUMARI W/O MRITUNJAY KUMAR,  R/O VILLAGE SIKARPUR, 
P.S. GIRIYAK, DISTRICT- NALANDA. 
11. SARYUG PRASAD S/O LATE HARI MAHTO R/O VILLAGE RAITAR, P.S. 

GIRIYAK, DISTRICT- NALANDA. 
12. PRAMOD KUMAR,  S/O KAILASH PRASAD,  R/O VILLAGE 

GULJARBIGHA, P.S.- GIRIYAK, DISTRICT- NALANDA. 
13. KRISHNA BALLABH PRASAD SINHA, S/O LATE KAMESHWAR 
PRASAD,  R/O VILLAGE- RANISARAI, P.S. GIRIYAK, DISTRICT 

NALANDA. 
14. NARENDRA PANDIT  S/O LATE BULLAK PANDIT,  R/O VILLAGE 

SAKUCHISARAI, P.S. GIRIYAK, DISTRICT- NALANDA. 
15. RAM BALAK MANJHI, S/O LATE SONU MANJHI R/O VILLAGE 
SAKUCHIDIH, P.S. KATARISARAI, DISTRICT- NALANDA. 

16. SHEO PRASAD KUSHWAHA,  S/O LATE JAGO MAHTO,  R/O VILLAGE 
RAITAR, P.S. GIRIYAK, DISTRICT- NALANDA. 

17. ARUN KUMAR,  S/O LATE RAJENDRA SINGH,  R/O VILLAGE 
GHOSRAWAN, P.S. GIRIYAK, DISTRICT- NALANDA. 
18. PANKAJ KUMAR,  S/O LATE MADAN MOHAN SINGH, R/O VILLAGE 

GHOSRAWAN, P.S. GIRIYAK, DISTRICT- NALANDA. 
19. SHRIKANT PANDEY,  S/O LATE RAMCHANDRA PANDEY,  R/O  

VILLAGE GHOSRAWAN, P.S. GIRIYAK, DISTRICT- NALANDA. 
20. SANJUULA KUMARI,  D/O RAMJI MAHTO, R/O VILLAGE SAIDIH, P.S. 
GIRIYAK, DISTRICT- NALANDA. 

21. INDU KUMARI D/O SHRI SANJAY KUMAR R/O VILLAGE ISUA, P.S. 
GIRIYAK, DISTRICT- NALANDA. 

22. RAGHUNANDAN PRASAD,  S/O LATE BHIKHARI MAHTO, R/O 
VILLAGE SIKARPUR, P.S. GIRIYAK, DISTRICT- NALANDA. 
23. PATEL KUMAR,  S/O LATE BIRENDRA PRASAD,  R/O VILLAGE 
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RAHIMCHAK, P.S. GIRIYAK, DISTRICT- NALANDA. 
24. KIRAN KUMARI KUSHWAHA,  D/O SHRI YOGENDRA PRASAD,  R/O 

VILLAGE RAITAR, P.S. GIRIYAK, DISTRICT- NALANDA. 
25. RAJ KUMAR RABIDAS S/O FAGUNI RABIDAS,  R/O VILLAGE RAITAR, 

P.S. GIRIYAK, DISTRICT- NALANDA. 
26. SANJU DEVI, D/O BIRESH PRASAD,  R/O VILLAGE BHOJPUR, P.S. 
GIRIYAK, DISTRICT- NALANDA. 

27. SHILA DEVI,  D/O ANIL PRASAD,  R/O VILLAGE DASRATHPUR, P.S. 
GIRIYAK, DISTRICT- NALANDA. 

28. RITA DEVI, D/O JITENDRA GIRI,  R/O VILLAGE- PURANBIGHA, P.S. 
GIRIYAK, DISTRICT- NALANDA. 
29. DHARMENDRA KUMAR,  S/O SHRI RAMCHANDRA SINGH,  R/O 

VILLAGE PYAREPUR, P.S. GIRIYAK, DISTRICT- NALANDA. 
30. TULSI CHOUDHARY,  S/O LATE SAHO CHOUDHARY,  R/O VILLAGE 

RUPASPUR, P.S. GIRIYAK, DISTRICT- NALANDA. 
31. ARUN CHOUDHARY,  S/O LATE SITARAM CHOUDHARY,  R/O 
VILLAGE RUPASPUR, P.S. GIRIYAK DISTRICT- NALANDA. 

32. BACHCHU CHOUDHARY,  S/O MADAN CHOUDHARY,  R/O VILLAGE 
RUPASPUR, P.S. GIRIYAK, DISTRICT- NALANDA. 

33. MANJU KUMARI,  W/O RANJIT KUMAR SINGH,  R/O VILLAGE 
SAINDIH, P.S. GIRIYAK, DISTRICT- NALANDA. 
34. BANARAS CHOUDHARY,  S/O LAKSHMAN CHOUDHARY,  R/O 

VILLAGE RUPASPUR, P.S. GIRIYAK, DISTRICT- NALANDA. 
35. SHEONANDAN PRASAD,  S/O SHRI DEOKI YADAV,  R/O VILLAGE 
GHOSRAWAN, P.S. GIRIYAK, DISTRICT- NALANDA. 

36. RAM NARESH PRASAD,  S/O SHRI YAMUNA PRASAD,  R/O VILLAGE 
GHOSRAWAN, P.S. GIRIYAK, DISTRICT- NALANDA. 

37. RAM PRAVESH KUMAR,  S/O DASRATH PRASAD YADAV,  R/O 
VILLAGE DIRGANAGAR, P.S. GIRIYAK, DISTRICT- NALANDA. 
38. RENU KUMARI D/O SHRI SUNDAR RAM,  R/O VILLAGE PURI, P.S. 

GIRIYAK, DISTRICT- NALANDA. 
39. PHULAN KUMARI,  D/O LATE RAGHO MAHTO,  R/O VILLAGE 

RAITAR, P.S. GIRIYAK, DISTRICT- NALANDA. 
40. NANDLAL PRASAD,  S/O GANORI MAHTO,  R/O VILLAGE 
DURGAPUR, P.S. GIRIYAK, DISTRICT- NALANDA. 

41. MEENA DEVI, W/O KOLESHWAR PASWAN, R/O VILLAGE 
DOLACHAK, P.S.- GIRIYAK, DISTRICT- NALANDA. 

42. ARVIND KUMAR,  S/O LATE MAHABIR PRASAD,  R/O VILLAGE 
DURGANAGAR, P.S. GIRIYAK, DISTRICT- NALANDA. 
43. RAMBILASH PRASAD SINHA,  S/O DASRATH YADAV,  R/O VILAGE 

DURGANAGAR, P.S. GIRIYAK, DISTRICT- NALANDA. 
44. BINDESHWAR PRASAD S/O SHRI MOHAN YADAV, R/O VILLAGE 

KALIBAGH, P.S. GIRIYAK, DISTRICT- NALANDA. 
45. BIVHA KUMARI,  D/O SHRI ANANDI SINGH,  R/O VILLAGE PURI, P.S. 
GIRIYAK, DISTRICT- NALANDA. 

46. RAM PRASAD KUMAR,  S/O LATE BAL MAHTO,  R/O VILLAGE 
MAYAPUR, P.S. KATARISARAI, DISTRICT- NALANDA. 

47. ASHOK KUMAR,  S/O LATE CHANDRIKA SINGH,  R/O VILLAGE 
SAIDI, P.S. KATARISARAI, DISTRICT- NALANDA. 
48. SHYAMA KUMARI,  S/O ASHUTOSH PRASAD,  R/O VILLAGE 

LOHRAJPUR, P.S. KATARISARAI, DISTRICT- NALANDA. 
49. SUBODH PRASAD, S/O LATE BANKEY PRASAD,  R/O VILLAGE MERA, 
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P.S. KATARISARAI, DISTRICT- NALANDA. 
50. NEELAM KUMARI, W/O HARE RAM PRASAD SINGH,  R/O VILLAGE 

SAIDI, P.S. KATARISARAI, DISTRICT- NALANDA. 
51. RANJU KUMARI,  D/O BILAYATI SINGH,  R/O VILLAGE KATONA, P.S. 

KATARISARAI, DISTRICT- NALANDA. 
52. ANJU KUMARI,  W/O SHAILENDRA KUMAR,  R/O VILLAGE 
KAMARTHU, P.S.- KARAI PARSHURAI, DISTRICT- NALANDA. 

53. SABITA KUMARI,  W/O SHYAM KISHORE SINGH,  R/O VILLAGE 
MOGALBIGHA, P.S.- KARAI PARSHURAI, DISTRICT- NALANDA. 

54. ANITA KUMARI,  W/O ANIL PRASAD,  R/O VILLAGE- CHANDPURA, 
P.S.- KARAI PARSHURAI, DISTRICT- NALANDA. 
55. ANURADHA SINHA,  W/O GOPAL SHARAN SINHA,  R/O VILLAGE 

SALEMPUR, P.S.- KARAI PARSHURAI, DISTRICT- NALANDA. 
56. BIRENDRA PRASAD  S/O SHRI SARYUG PRASAD, R/O VILLAGE 

NESRA, P.S. KARAI PARSHURAI, DISTRICT- NALANDA. 
57. RAJESH KUMAR VERMA, S/O LATE MATHURA PRASAD,  R/O 
VILLAGE CHHITARBIGHA, P.S.- KARAI PARSHURAI, DISTRICT- 

NALANDA. 
58. SURESH PANDIT,  S/O LATE GAJO PANDIT,  R/O VILLAGE KARAI 

PARSHURAI, P.S.- KARAI PARSHURAI, DISTRICT- NALANDA. 
59. SHASHI BIMAL KUMARI,  D/O SHRI SATYENDRA KUMAR,  R/O 
VILLAGE- LOHARI, P.S.NOORSARI, DISTRICT NALANDA. 

60. YOGENDRA PRASAD,  S/O LATE DUKHI PRASAD,  R/O VILLAGE 
KAMARTHU, P.S.- KARAI PARSHURAI, DISTRICT- NALANDA. 
61. PREM PRAKASH  S/O LATE AMRIT PRASAD, R/O VILLAGE SONDIHA, 

P.S. SARMERA, DISTRICT- NALANDA. 
62. UPENDRA PASWAN,  S/O LATE YADDU NANDAN PASWAN,  R/O 

VILLAGE SARMERA, P.S. SARMERA, DISTRICT- NALANDA. 
63. PRAMOD KUMAR,  S/O SIDHESHWAR PRASAD SINGH,  R/O VILLAGE 
SARMERA, P.S. SARMERA, DISTRICT- NALANDA. 

64. MOHAMMAD DAUD ALI AHMAD,  S/O MAHAMMAD BARKATULLAH,  
R/O VILLAGE MIRNAGAR, P.S. SARMERA, DISTRICT NALANDA.  

65. VIJAY KUMAR CHOHAN,  S/O SHRI SHYAMDEO CHOHAN,  R/O 
VILLAGE MOHANPUR, P.S. SARMERA, DISTRICT- NALANDA. 
66. ANIL KUMAR,  S/O SHRI BUNDILAL MISTRI,  R/O VILLAGE 

MIRNAGAR, P.S. SARMERA, DISTRICT- NALANDA. 
67. PRATIMA KUMARI,  W/O MAHENDRA KUMAR  SINHA,  R/O VILLAGE 

GILANI, P.S. SOR, DISTRICT- NALANDA. 
68. MD. MATIN UDDIN,  S/O LATE NAWIJAN,  R/O VILLAGE GILANI, P.S. 
SARE, DISTRICT-NALANDA. 

69. KANCHAN LATA,  D/O BIRENDRA PRASAD,  R/O VILLAGE GILANI, 
P.S. SARE, DISTRICT-NALANDA. 

70. DINESH KUMAR,  S/O SHRI BALDEO RAIVDAS, R/O VILLAGE- 
GILANI, P.S. SARE, DISTRICT- NALANDA. 
71. SURENDRA PRASAD,  S/O LATE KAMESHWAR PASWAN,  R/O 

VILLAGE ALINAGAR, P.S. SARE, DISTRICT- NALANDA. 
72. USHA LATA,  W/O BINDESHWAR SINGH,  R/O VILLAGE MANGATHA, 

P.S. CHHABILAPUR, DISTRICT- NALANDA. 
73. ANIL KUMAR,  S/O LATE SIDHESHWAR PRASAD,  R/O VILLAGE 
BELDAR BIGHA, P.S. CHHABILAPUR, DISTRICT- NALANDA. 

74. NARESH KUMAR SINHA,  S/O RAMCHANDRA PRASAD,  R/O 
VILLAGE NOBATPUR, P.S. MANPUR, DISTRICT- NALANDA. 
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75. ANUJ KUMAR, S/O SHRI RAM JATAN SINGH,  R/O VILLAGE 
NOBATPUR, P.S. MANPUR, DISTRICT- NALANDA. 

76. SAPINDRA KUMAR,  S/O SHRI RAJENDRA PRASAD,  R/O VILLAGE 
UPRAWAN, P.S. BIHARSHARIF, DISTRICT NALANDA.  

77. YADUNANDAN RABIDAS,  S/O SHRI PRABHU CHAND RABIDAS,  R/O 
VILLAGE BHATBIGHA, P.S. HILSA, DISTRICT NALANDA.  
78. NANDLAL PRASAD,  S/O RAM PYARE PRASAD,  R/O VILLAGE 

DAHABIGHA, P.S. HILSA, DISTRICT NALANDA.  
79. URMILA SINHA,  W/O ARJUN PRASAD SINGH,  R/O VILLAGE 

MAJIDPUR, P.S. HILSA, DISTRICT NALANDA. 
80. SUSHMA KUMARI W/O BAIJU PRASAD,  R/O VILLAGE MAKANPUR, 
P.S. HILSA, DISTRICT NALANDA. 

81. KRISHNA BALLABH PRASAD,  S/O LATE SADHUSHARAN PRASAD,  
R/O VILLAGE BHAGATPUR, P.S. HILSA, DISTRICT NALANDA.  

82. SARYUG PRASAD,  S/O SHRI GIRIJA NANDAN PRASAD,  R/O 
VILLAGE BELDARIPAR, P.S. SILAO, DISTRICT- NALANDA. 
83. HANS KUMAR PASWAN,  S/O SHRI PRABHU PASWAN,  R/O VILLAGE- 

SAURE, P.S. AND DISTRICT NALANDA. 
84. SANTOSH MANJHI,  S/O SHRI KESHO MANJHI,  R/O VILLAGE 

BHAGWANPUR, P.S. BEN, DISTRICT- NALANDA. 
85. LALAN KUMAR,  S/O LATE LAKHAN PRASAD,  R/O VILLAGE BEN, 
P.S. SILAO, DISTRICT- NALANDA. 

86. BINOD PANDIT,  S/O LATE BRAHMADEO PANDIT,  R/O VILLAGE 
DHARHARA, P.S. BEN, DISTRICT- NALANDA. 
87. OJIR PANDIT,  S/O SHRI SHUKAR PANDIT,  R/O VILLAGE 

DHARHARA, P.S. BEN, DISTRICT- NALANDA. 
88. INDU KUMARI,  D/ O SADHUSHARAN PRASAD, R/O VILLAGE 

AKAIDPAR, P.S. BEN, DISTRICT- NALANDA. 
89. SARITA SINHA  D/O SHUSHIL KUMAR CHOUDHARY,  R/O VILLAGE 
PRADUMAN BIGHA, P.S. BEN, DISTRICT- NALANDA. 

90. MAHENDRA PRASAD,  S/O LATE YUGAL PRASAD,  R/O VILLAGE 
BABHANIYAWAN, P.S. BEN, DISTRICT- NALANDA 

91. PRAWILA KUMARI,  D/O SHRI BHUSHAN SINGH,  R/O VILAGE 
SAWANHUA BABANBIGHA, P.S. - HARNOT, DISTRICT- NALANDA. 
92. INDU KUMARI,  D/O ARVIND PRASAD,  R/O VILLAGE SHAHPUR, P.S. 

NAGARNOSA, DISTRICT NALANDA. 
93. KUMARI RINA SINHA,  S/O SHRI SANJAY KUMAR,  R/O VILLAGE- 

MORATALAB, P.S. RAHUI, DISTRICT- NALANDA. 
94. USHA KUMARI,  D/O SHRI SURENDRA PRASAD,  R/O VILLAGE 
PAITHNA, P.S. BENA, DISTRICT- NALANDA. 

95. RANJIT KUMAR,  S/O SHRI BALESHWAR PRASAD,  R/O VILLAGE 
DHAMASANG, P.S. RAHUI, DISTRICT- NALANDA. 

96. SULAKSHNA KUMARI,  D/O RANJIT KUMAR,  R/O LALGANJ, P.S. 
CHANDI, DISTRICT- NALANDA. 
97. UMESH CHOUDHARY,  S/O SHRI FAKIR CHANDRA CHOUDHARY,  

R/O VILLAGE- NAGARNOSA, P.S. NAGARNOSA, DISTRICT- NALANDA. 
98. SANJU SINHA,  W/O SUSHIL KUMAR,  R/O VILLAGE- PRASDIHA, P.S. 

NAGARNOSA, DISTRICT- NALANDA. 
99. KUMARI REKHA SINHA,  W/O ARUN PRASAD,  R/O VILLAGE 
MUSHARI, P.S. CHANDI, DISTRICT- NALANDA. 

100. RAJNIKANTA KUMARI,  W/O RAJESH PRASAD,  R/O VILLAGE 
BHUTAHAKHAR, P.S. NAGARNOSA, DISTRICT- NALANDA. 
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101. SUBHADRA KUMARI,  W/O RAJNIKANT CHAND,  R/O VILLAGE 
LODIPUR, P.S. NAGARNOSA, DISTRICT- NALANDA. 

102. SUNITA KUMARI W/O RAMPRIT PRASAD,  R/O VILLAGE 
MURDALICHAK, P.S. NAGARNOSA, DISTRICT- NALANDA. 

103. RANDHIR KUMAR,  S/O SHRI DEO RATAN SINGH,  R/O VILLAGE- 
HEMATPUR, P.S. NAGARNOSA, DISTRICT- NALANDA. 
104. VEENITA SINHA,  W/O SUDHIR PRASAD,  R/O VILLAGE BALWA, P.S. 

NAGARNOSA, DISTRICT- NALANDA. 
105. SACHCHIN PRASAD,  S/O RAM PRAVESH PRASAD,  R/O VILLAGE- 

RAITHA, P.S. CHANDI , DISTRICT- NALANDA. 
106. KRISHNANANDAN PRASAD,  S/O SHRI RAM SAHAY PRASAD  R/O 
VILLAGE- ARIYAWAN, P.S. NAGARNOSA, DISTRICT- NALANDA. 

107. KUMARI MANTI SINHA,  W/O RAM PRAVESH SINGH,  R/O VILLAGE- 
BADIHA, P.S. NAGARNOSA, DISTRICT- NALANDA. 

108. UPENDRA KUMAR,  S/O SHRI JANKI PRASAD,  R/O VILLAGE 
MURDALICHAK, P.S. NAGARNOSA, DISTRICT- NALANDA. 
109. RAVINDRA CHOUDHARY,  S/O LATE KARU CHOUDHARY,  R/O 

VILLAGE MUSHARI, P.S.- CHANDI, DISTRICT- NALANDA. 
110. RAM LAKHAN PRASAD,  S/O SHRI DEOCHARAN PRASAD,  R/O 

VILLAGE- SALEMPUR, P.S. NAGARNOSA, DISTRICT- NALANDA. 
111. KOSMA KUMARI,  W/O LATE SUNIL KUMAR,  R/O VILLAGE- 
USMANPUR, P.S. NAGARNOSA, DISTRICT- NALANDA. 

112. JAYANTI NILAM,  W/O BIRENDRA KUMAR,  R/O VILLAGE 
NAGARNOSA, P.S. NAGARNOSA, DISTRICT- NALANDA. 
113. KIRAN KUMARI,  W/O UMESH PRASAD,  R/O VILLAGE- 

NAGARNOSA, P.S. NAGARNOSA, DISTRICT- NALANDA. 
114. MAHESH KUMAR,  S/O SHRI RAM JATAN PRASAD,  R/O VILLAGE + 

P.S. NAGARNOSA, DISTRICT- NALANDA. 
115. SHANTI DEVI,  W/O LATE SUKDEO PRASAD,  R/O VILLAGE- 
NAGARNOSA, P.S. NAGARNOSA, DISTRICT- NALANDA. 

116. NEELAM KUMARI D/O CHANDESHWAR PRASAD,  R/O 
VILLAGE+P.S. NAGARNOSA, DISTRICT- NALANDA. 

117. AJIT KUMAR SINGH,  S/O SHRI CHANDESHWAR PRASAD,  R/O 
VILLAGE- MAHAMADPUR, P.S.- CHANDI, DISTRICT- NALANDA. 
118. SONE BIND  S/O LATE GOVIND BIND,  R/O VILLAGE BENAR, P.S.-  

SARE, DISTRICT- NALANDA. 
119. AYUSMATI KUMARI,  W/O ARNA KUMAR,  R/O VILLAGE BENAR, 

P.S.- SARE, DISTRICT- NALANDA. 
120. KUMARI VEENITA SINHA,  D/O SURENDRA PRASAD,  R/O VILLAGE 
BENAR, P.S. ASTHAWAN, DISTRICT NALANDA. 

121. KAMLESH KUMAR BIND,  S/O SHRI RAJESHWARI PRASAD,  R/O 
VILLAGE DARIYAPUR, P.S.- NOORSARAI, DISTRICT- NALANDA. 

122. URMILA KUMARI,  W/O ARJUN PRASAD,  R/O VILLAGE 
DARIYAPUR, P.S.- NOORSARAI, DISTRICT- NALANDA. 
123. SHEOMANI PRASAD S/O YADUNANDAN PRASAD,  R/O VILLAGE 

BASOKHANDHA, P.S. NOORSARAI, DISTRICT- NALANDA. 
124. ARVIND KUMAR, S/O LATE BASHANT DAS,  R/O VILLAGE 

LAKHICHAK, P.S.- NOORSARAI, DISTRICT- NALANDA. 
125. SHEOSHANKAR KUMAR,  S/O SHRI RAMCHANDRA MISHRI,  R/O 
VILLAGE KEWAIBIGHA, P.S.- NOORSARAI, DISTRICT- NALANDA. 

126. DHARMENDRA KUMAR,  S/O SHRI PRASADI MAHTO,  R/O VILLAGE 
KHEMANBIGHA, P.S.- NOORSARAI, DISTRICT- NALANDA PARSHURAI, 
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DISTRICT- NALANDA. 
127. SUNIL KUMAR,  S/O SHRI MOTI SINGH, R/O VILLAGE PAWADIH, P.S. 

SILAO, DISTRICT- NALANDA. 
128. MINTA KUMARI,  D/O SUDHIR PRASAD  R/O VILLAGE DEKPURA, 

P.S. RAHUI, DISTRICT- NALANDA. 
129. MOHAN PRASAD S/O LATE SHEO PRASAD,  R/O VILLAGE 
CHHATARBIGHA, P.S. BIND, DISTRICT NALANDA. 

130. RANJAN KUMAR,  S/O SHRI BIRENDRA PRASAD,  R/O VILLAGE 
IBRAHIMPUR, P.S. BIND, DISTRICT NALANDA. 

131. GIRISH KUMAR SHARMA, S/O SHRI BHAGWAT SHARMA, R/O 
VILLAGE IBRAHIMPUR, P.S. BIND, DISTRICT- NALANDA. 
132. RAVINDRA KUMAR,  S/O LATE LALA DAS,  R/O VILLAGE 

HASANCHAK, P.S.- HARNOT, DISTRICT- NALANDA. 
133. MUNINDRA PRASAD SINGH,  S/O SHRI RAMSWARATH SINGH,  R/O 

VILLAGE BERHNA, P.S.- HARNOT, DISTRICT- NALANDA. 
134. MADHAVI KUMARI,  D/O SHRI RAMANAND KOSHIL  R/O VILLAGE 
GHOSRAWAN, P.S. SILAO, DISTRICT- NALANDA. 

135. SHEO BALAK RABIDAS,  S/O SHRI NANHKU RABIDAS,  R/O 
VILLAGE SURUMPUR, P.S. SILAO, DISTRICT- NALANDA. 

136. RAVINDRA PRASAD S/O SHRI CHAMARI MAHTO,  R/O VILLAGE- 
KARIYANNA, P.S. SILAO, DISTRICT- NALANDA. 
137. SURESH PRASAD YADAV, S/O SHRI JETHAN YADAV,  R/O VILLAGE 

TETARBIGHA, P.S.- SILAO, DISTRICT- NALANDA. 
138. OM PRAKASH SAO,  S/O LATE GOVIND SAO,  R/O VILLAGE 
DHAMAR, P.S. SILAO, DISTRICT NALANDA. 

139. TUNTUN PRASAD,  S/O SHRI ROHAN PRASAD,  R/O VILLAGE 
TETARBIGHA, P.S. SILAO, DISTRICT- NALANDA. 

140. ROSHAN KUMAR,  S/O SHRI RAMOTAR YADAV,  R/O VILLAGE 
SHAMSERA, P.S. SILAO, DISTRICT- NALANDA. 
141. MAYA KUMARI,  D/O SHRI SUNIL KUMAR,  R/O VILLAGE DHAMAR, 

P.S. SILAO, DISTRICT- NALANDA. 
142. SULEKHA KUMARI D/O SHRI CHANDRAMANI PRASAD,  R/O 

VILLAGE DHAMAR, P.S. SILAO, DISTRICT- NALANDA. 
143. SHAMBHU NATH,  S/O SHRI RAM SAROWAR PRASAD,  R/O 
VILLAGE ADALCHAK, P.S. THARTHARI, DISTRICT- NALANDA. 

144. OM PRAKASH SHARMA,  S/O SHRI BHATU SHARMA,  R/O VILLAGE 
AMBA, P.S. RAHUI, DISTRICT- NALANDA. 

145. JITENDRA RAM, S/O SHRI KRISHNA RAM R/O VILLAGE 
KADIBIGHA, P.S. RAHUI, DISTRICT- NALANDA. 
146. USHA KUMARI,  W/O SHAILENDRA PRASAD,  R/O VILLAGE 

MOHMEDPUR, P.S. NAGARNOSA, DISTRICT- NALANDA. 
147. GARIBAN PASWAN,  S/O SRI CHANDESHWAR PASWAN,  R/O 

VILLAGE DEKPURA, P.S. RAHUI, DISTRICT- NALANDA. 
148. MAHENDRA PASWAN,  S/O SHRI CHANDESHWAR PASWAN,  R/O 
VILLAGE DEKPURA, P.S. RAHUI, DISTRICT- NALANDA. 

149. HARENDRA PRASAD,  S/O SHRI RAGHUNANDAN PRASAD,  R/O 
VILLAGE DOSUT, P.S. BENA, DISTRICT- NALANDA. 

150. MINTA KUMARI,  W/O ANIL KUMAR VERMA, R/O VILLAGE 
MUJAFFARPUR, P.S.- NOORSARAI, DISTRICT- NALANDA. 
151. KANHAIYA KUMAR,  S/O SHRI GOBARDHAN YADAV,  R/O VILLAGE 

CHURAMAN BIGHA, P.S. BENA, DISTRICT- NALANDA. 
152. MUNIRAK PRASAD  S/O SHRI BALESHWAR PRASAD,  R/O VILLAGE 
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DHAMASANG, P.S. RAHUI, DISRICT NALANDA. 
153. RAMESH PRASAD S/O RAMASHISH PRASAD R/O VILLAGE- AMBA, 

P.S.- RAHUI, DISTRICT NALANDA. 
154. AWADHESH KUMAR,  S/O SHRI KISHORE PRASAD,  R/O VILLAGE 

SIHULI, P.S. BENA, DISTRICT- NALANDA. 
155. KUMARI RITA SINHA,  W/O NITUL KUMAR,  R/O VILLAGE KEWAI, 
P.S.- CHANDI, DISTRICT NALANDA. 

156. SHAKUNTALA KUMARI,  D/O SHRI SHASHI BHUSHAN PRASAD,  R/O 
VILLAGE SALEMPUR, P.S. BENA, DISTRICT NALANDA.  

157. MD. SHOAB AHMAD, S/O MD. TAHIR  R/O VILLAGE MORATALAB, 
P.S. RAHUI, DISTRICT- NALANDA. 
158. MANJU KUMARI, S/O SHRI AWADHESH PRASAD,  R/O VILLAGE 

BENDOH, P.S. RAHUI, DISTRICT- NALANDA. 
159. RAM PRAVESH KUMAR,  S/O DHURKHELI MOCHI,  R/O VILLAGE 

PATHNA, P.S. BENA, DISTRICT NALANDA. 
160. SHAMBHU KUMAR,  S/O LATE RAMJI MAHTO,  R/O VILLAGE 
PATHNA, P.S. BENA, DISTRICT- NALANDA. 

161. SAVINDRA PRASAD,  S/O SHRI KAILASH PRASAD, R/O VILLAGE 
SUPASANG, P.S. BENA, DISTRICT- NALANDA. 

162. YOGENDRA PRASAD,  S/O LATE KASHI PRASAD,  R/O VILLAGE 
BHAGANBIGHA, P.S. RAHUI, DISTRICT- NALANDA. 
163. RANJIT KUMAR,  S/O SHRI KRISHNA PRASAD, R/O VILLAGE 

SARAPAR, P.S. CHANDI, DISTRICT- NALANDA. 
164. ANJANI KUMARI SINGH, S/O LATE RAMSHARAN SINGH,  R/O 
VILLAGE CHURAMAN BIGHA, P.S. BENA, DISTRICT- NALANDA. 

165. SUREKHA KUMARI,  W/O SHRI AVIND PRASAD,  R/O VILLAGE 
SUPASANG, P.S. BENA, DISTRICT- NALANDA. 

166. RAM BILASH PASWAN,  S/O CHHOTU PASWAN,  R/O VILLAGE 
MARSUA, P.S. NALANDA, DISTRICT- NALANDA. 
167. SUNDAR BIND,  S/O LATE PRADIP BIND, R/O VILLAGE TARBIGHA, 

P.S.- HARNOT, DISTRICT- NALANDA. 
168. MANJU KUMARI,  D/O SHRI RAVINDRA PRASAD,  R/O VILLAGE 

DIHARA, P.S.- HARNOT, DISTRICT- NALANDA. 
169. SANGITA KUMARI D/O SURENDRA PRASAD MORYA R/O VILLAGE- 
RAITAR, P.S. GIRIYAK, DISTRICT- NALANDA. 

170. PRAMOD KUMAR, S/O SHRI BUDHAN MAHTO,  R/O VILLAGE- 
DOLACHAK, P.S.- GIRIYAK, DISTRICT- NALANDA. 

171. NEELAM KUMARI W/O SIKANDER SINGH R/O VILLAGE 
MAHATHWAR, P.S. HARNOT, DISTRICT- NALANDA. 
172. PREM LATA SINHA D/O SATENDRA KUMAR SINGH, R/O VILLAGE- 

MEERACHAK, P.S.- BIND, DISTRICT- NALANDA. 
173. USHA DEVI, W/O JAY PRAKASH, R/O VILLAGE- MUZAFFARPUR, 

P.S.- NOORSARAI, DISTRICT- NALANDA. 
174. SHIV KUMAR PRASAD, S/O PYARE MAHTO, R/O VILLAGE 
MALAVAN, P.S.- ASTHAWAN, DISTRICT- NALANDA. 

175. ANIL KUMAR, S/O PARMANDAN MAHTO, R/O VILLAGE- DAILEE, 
P.S.- HARNAUT, DISTRICT- NALANDA. 

176. RAJNANDAN PRASAD, S/O SHEONANDAN PRASAD, R/O VILLAGE 
KANDOPUR, P.S.- GIRIYAK, DISTRICT- NALANDA. 
177. MINA DEVI, W/O BISHESHWAR PRASAD, R/O VILLAGE KANDOPUR, 

P.S.- GIRIYAK, DISTRICT- NALANDA. 
178. BINOD KUMAR SAPERA, S/O BALESHWAR SAPERA, R/O VILLAGE 
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RAITAR, P.S. GIRIYAK, DISTRICT- NALANDA. 
179. NAGESHWAR PRASAD SINGH, S/O DILCHAND PRASAD, R/O 

VILLAGE- SIKARPUR, P.S.- GIRIYAK, DISTRICT- NALANDA. 
180. SIKADAR CHAUDHARI, S/O RAMCHANDRA CHAUDHARI, R/O 

VILLAGE- KARIYANA, P.S. SILAO, DISTRICT- NALANDA. 
181. SONA DEVI, W/O RAJENDRA TANTI, R/O SULEMANPUR, P.S.-  
RAHUI, DISTRICT- NALANDA. 

....   ....  Appellants -  Petitioners 
Versus 

1. THE STATE OF BIHAR THROUGH THE CHIEF SECRETARY NAMELY 
ANJANI KUMAR SINGH, OLD SECRETARIAT, PATNA.   
2. R.K. MAHAJAN, FATHER'S NAME NOT KNOWN TO PETITIONERS, THE 

PRINCIPAL SECRETARY, DEPARTMENT OF HUMAN RESOURCES 
DEVELOPMENT, BIHAR PATNA.   

3. DR. DHARMENDRA SINGH GANGWAR, FATHER'S NAME NOT KNOWN 
TO PETITIONERS, THE PRINCIPAL SECRETARY, DEPARTMENT OF 
PERSONNEL AND ADMINISTRATIVE REFORMS, BIHAR, PATNA.   

....   .... Appellants -  Opposite Parties. 
=========================================================== 

Appearance: 
For the Petitioner/s:       Mr. Sanjay Kumar, Advocate.  
For the Respondent/s:   Mr. Ashutosh Ranjan Pandey, AAG 15. 

=========================================================== 
CORAM: HONOURABLE MR. JUSTICE AJAY KUMAR TRIPATHI  

and 

HONOURABLE MR. JUSTICE RAJEEV RANJAN PRASAD  

ORAL JUDGMENT 

(Per: HONOURABLE MR. JUSTICE AJAY KUMAR TRIPATHI)  

Date: 22-12-2017 

 

 The show cause filed on behalf of the opposite parties 

today after due service is taken on record.  

Deliberations have been done. Follow-up action has been 

taken. Recommendations of valid candidates have already been made. 

Candidates against whom there are certain objections, they are free to 

approach the authorities to remove the same so that appropriate 

recommendations, if found eligible, can also be made in their favour. 

Contempt application otherwise now stands disposed of as 
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there is compliance of the order.   

 
 

 
 
 

 
Dilip, AR 

                       (Ajay Kumar Tripathi, J) 

 
 

                       (Rajeev Ranjan Prasad, J) 
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